
FORM G 
 

INVITATION FOR EXPRESSION OF INTEREST FOR  
SWASTISH ENTERPRISES LIMITED OPERATING IN THE SECTOR OF 

CONSTRUCTION CONTRACTS IN MAHARASHTRA 
 

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

 
RELEVANT PARTICULARS 

1. Name of the corporate debtor along 
with PAN/ CIN/ LLP No. 

Swastish Enterprises Limited 
CIN: U74999MH2018PLC303800 

2. Address of the registered office  8, Vijaykiran Appartment, Tidke Colony, 
Nashik – 422002 (MH) 

3. URL of website Not available 

4. Details of place where majority of 
fixed assets are located 

Nashik, Maharashtra 

5. Installed capacity of main products/ 
services 

NA 

6. Quantity and value of main products/ 
services sold in last financial year 

Main Product: Transformer and Circuit 
Breaker (33 KVA) 
For each unit of Transformer: Rs. 18 Lakhs 
(Approx) 
Turnover: Rs. 7 Crores (Sales in 2021-22) 
(Approx)  

7. Number of employees/ workmen 0 

8. Further details including last 
available financial statements (with 
schedules) of two years, lists of 
creditors, relevant dates for 
subsequent events of the process are 
available at: 

Can be sought by sending request to Interim 
Resolution Professional at: 
cirp.swastish@gmail.com 

9. Eligibility for resolution applicants 
under section 25(2)(h) of the Code is 
available at: 

Can be sought by sending request to Interim 
Resolution Professional at: 
cirp.swastish@gmail.com  

10. Last  date  for receipt of  expression  of  
interest 

18/09/2024 

11. Date of issue of provisional list of 
prospective resolution applicants 

28/09/2024 

12. Last date for submission of 
objections to provisional list 

03/10/2024 

13. Date of issue of final list of 
prospective resolution applicants 

13/10/2024 



14. Date of issue of information 
memorandum, evaluation matrix and 
request for resolution plans to 
prospective resolution applicants 

18/10/2024 

15. Last date for submission of resolution 
plans 

17/11/2024 

16. Process email id to submit EOI  cirp.swastish@gmail.com 

 
 

 
 

Sd/-      
CMA Harshad Deshpande 

Interim Resolution Professional of Swastish Enterprises Limited 
IBBI/IPA-001/IP-P-00166/2017-18/10335 

AFA No.: AA1/10335/02/211224/106686 (valid till: 21-12-2024) 
403, Kumar Millennium, Shivatirtha Nagar Kaman 

Opp Krishna Hospital, Paud Road, Kothrud, Pune – 411 038 
Registered Email ID: harshad_de@hotmail.com  

Process Email ID: cirp.swastish@gmail.com 
Date and Place: 03/09/2024 Pune 
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Name of the
Borrower / Guarantor

Description of the Movable Property Demand Notice &
Outstanding Amount

Symbolic
Possession Date

Borrower : M/s.
Balaji Footware Mr.
Madan Sakharam
Kamble

Security Details: Sy No. 248/1, Plot No.07, MH
No. B-4-10 (Old) And 8-5-72 (New) Rachana
Colony Manwath, Tq. Manwath, Dist. Parbhani -
431401. Boundaries :East- Road 9.Mtr, West :
Plot No. 4, South : Plot No. 5, North : Plot No. 8.

15/06/2024 Rs. 24,52,640.73
+ Int. + Other exp + Other
Charges as on 29/05/024

Rs. 53,489/-

27/08/2024

Whereas, the undersigned being the Authorised Officer of Stadium Branch Parbhani under theState Bank of India,
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002 and in exercise of powers
conferred under Section 13 (12) read of rule 3 of Security Interest (Enforcement) Rules, 2002. The following borrower (s) /
Guarantor (s) having failed to repay the amount, notice is hereby given to the under noted Borrower(s) / Guarantor (s) and the
Public in general that the undersigned has taken Symbolic Possession Dated of thepropertydescribedhereinbelowin2277//0088//22002244
exercise of powers conferred on him under above rule on following dates below. The borrower (s) in particular (s) and the public in
general isherebycautionednot todealwith thepropertyandanydealingwith thepropertywill besubject to thechargeofStateBankof
India, StadiumBranchParbhani

PPossession Nossession Noticeotice

Authorized Officer
State Bank of India

[Under Rule - 8(1)]

Date : 27.08.2024
Place : Manwath

StState Bank of Indiaate Bank of India
Branch : Stadium Branch Parbhani

CSIR-TKDL Unit is a constituent of Council of Scientific and Industrial
Research (CSIR), an autonomous body with the Department of

Scientific and Industrial Research (Ministry of Science and
Technology, Govt. of India).

CSIR-TKDL Unit invites applications from eligible candidates who meet
the necessary educational and work experience requirements for
engagement as project staff in the streams of Agriculture, Animal
Husbandry, Information Technology, Metallurgy, Material Sciences,
Patents, Sanskrit and SVASTIK for its projects titled, "Digitization of
Traditional Agricultural Practices of India" (HCP522401) and
"Digitization of Indian Traditional Practices on Minerals, Metals,
Materials and Allied Areas" (HCP522403) and "Communication of
India's Scientifically Validated Traditional Knowledge" (MLP0017). The
location of the project activities will be Delhi. The engagement in the
said projects is purely on temporary, time-bound and contractual
basis.

The detailed advertisement is available on CSIR website:
www.csir.res.in.

Last Date for receipt of applications: 18 September 2024
Under Secretary

CBC-36202/11/0012/2425 CSIR-TKDL Unit

CSIR-TRADITIONAL KNOWLEDGE
DIGITAL LIBRARY UNIT

14, Satsang Vihar Marg, New Delhi-110067
Telephone: 011-47011293; email: tkdlsupport@csir.res.in

Advertisement No. TKDL/02/2024

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266.
Branch Office : 12th Floor, R Teck Park, Nirlon Complex, Nr. Hub Mall, Goregaon (E), Mumbai-400 063, MH.

Appointment of Public Relation Officer and
Assistant Manager in Investor Education and

Protection Fund Authority, New Delhi
The investor education and protection Fund Authority, Ministry of
Corporate Affairs, Government of India, New Delhi invites
applications for one (01) post of Public Relations Officer
(Level-10) and three (03) post of Assistant Manager (Level-08) on
deputation basis, in the Investor Education and Protection Fund
Authority, a statutory body established under Section 125 of the
Companies Act, 2013. The said posts are based at Delhi.
2. Application in the prescribed format, duly completed must be

submitted in duplicate through proper channel within 60 days
of date of advertisement to General Manager, IEPF Authority,
Ground Floor, Jeevan Vihar Building, 3, Parliament Street,
New Delhi-110001.

3. For application format, eligibility conditions, requisite
qualifications and other details, terms and conditions for
service, please log on to Ministry of Corporate Affairs' website
www.mca.gov.in or www.iepf.gov.in.

● The number of vacancies indicated above are tentative. It may
vary at the time of appointment.

CBC 07110/12/0012/2425

Appointment of General Manager and Deputy
General Manager in Investor Education and

Protection Fund Authority, New Delhi
The investor education and protection Fund Authority, Ministry of
Corporate Affairs, Government of India, New Delhi invites
applications for one (01) post of General Manager (Level-13) and
one (01) post of Deputy General Manager (Level-11) on deputation
basis, in the Investor Education and Protection Fund Authority, a
statutory body established under Section 125 of the Companies Act,
2013. The said posts are based at Delhi.
2. Application in the prescribed format, duly completed must be

submitted in duplicate through proper channel within 30 days of
date of advertisement to General Manager, IEPF Authority,
Ground Floor, Jeevan Vihar Building, 3, Parliament Street, New
Delhi-110001.

3. For application format, eligibility conditions, requisite
qualifications and other details, terms and conditions for
service, please log on to Ministry of Corporate Affairs’ website
www.mca.gov.in or www.iepf.gov.in.

● The number of vacancies indicated above are tentative. It may
vary at the time of appointment.

CBC 07110/12/0010/2425
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I arrive at a conclusion
not an assumption.
Inform your opinionwith
detailed analysis.

indianexpress.com

The Indian Express.
For the Indian Intelligent.
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